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Demand for inquiry into allegations
against{ Bihar Chief Minister

3132, SHRI HUKMDEO NARAYAN
YADAV: Will the PRIME MINISTER
be pleased to state:

(a) whether it is a fact that in
their letter dated the 22nd October,
1985 some Members of -Parliament
have demanded an inquiry into the
allegations made against the Bihar
Chief Minister by the Members of
Legislative Assembly, Bihar; and



